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CETTRAL ADIITI'ISTRATTVE TRTEUTALL
PRII|CIPAL BEilCH, tEr DELHT

o. A. xo.2345/2003

thlr thc 22nd dry of JanurrY, 2004

Hontbtc Shrl Juctlcc V.S.Aggrrrr[, Chrlrl.n
- Honrbtc Shrt S.A.Slngh, llorbcr (A)

Shrl Xlrtgl:Kunlr,
s/o SIIri -Firodai( 6aE
Ex.Principat
Kcndrl ya Vidyataya
H-571 , Pc Iar Vl har,.
Gurgaon- 122017.

..AppHcant
(By Advocatc: Shri P.I.Orncn)

Varsus

l(cndriya Vldyataya Sengathcn through:

Jolnt Corrissioncr (Adrn)
Xcndnlya Vldyataya Sengathan
16, Instltutionat Arca,.
Shahccd Jcct Singh llar9,
ilcu DeLhi-1 10016.

2. Assistant Cornissloncr (DR)
Kcndriya YidYataYa Sengath!n
JllU Carpus,
l{cr ilch rau I i Road,
llcr Dcthi-t 10067.

Ch , ls<ak ' tA. f Rirrtb )
v onDEn (onAL)

. . Rcspondcnt s

Shrl Jurtlcc V.S.Aggerret:

Lcarncd counsct for rGspondcnts statcs thtt egainrt

thc ordcr passcd b:r thc disciptinary authority.. thc

eppGet has bccn disrisscd and thc apPGttetc euthorityts

ordcr has not bccn cha[lcngcd.

2. Laarncd counset for thc apptlcant statcs that hc has

not reccl vcd thc sai d ordcr end hc ra:, be a I torcd to

chatLcngc the ordcp as and rhan it recclvcs.

3. Kccping ln vicr thls fact,. tcarncd counsGl for

eppticant sccks parrlssion to rithdrer thc OA-234512003.

Attorcd as prycd.
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4. SubJcct to aforcsald,. thc prcscnt 0rlginat

Apptication is disrisscd.s rlthdrarn rith tlbcrty to thc

epptlcant to chattcngc thc disctpLinary lnd appcttatc

authoritictr ordcrs et onc tlrc-
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